B
SLP(CQ) ... 2175 OF 2003

| TEM No. 23 & 63 Court No. 7 SECTI ON | VB
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
CC 2175
Petition(s) for Special Leave to Appeal (Cvil)........ /2003

(From t he Judgnment and order dt. 1-10-2002 in LPA 2475/2001
of The High Court of Punjab & Haryana at Chandi gar h)

RAJ KUMAR & ANR. Petitioner (s)
VERSUS
STATE OF PUNJAB Respondent (s)

Wth A1 (for c/delay in filing SLP & Ofice Report )
SLP(C) 4094-99/2003

Date : 03/03/2003 This Petition was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE DORAI SWAMY RAJU

HON BLE MR JUSTICE D.M DHARMADHI KARI
For Petitioner (s)M. Anant Vijay Palli, Adv. for

M s. Rekha Pal |i, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard the | earned counsel for the petitioner.
Del ay condoned.

| ssue noti ce.

Tag with SLP(C) No. 16539/ 2000.

(D. L. Chugh) (K. K. Chadha)
Court MasterCourt Master



